FORM

G

INVITATION FOR EXPRESSION OF INTEREST FOR
SANGHVI LAND DEVELOPERS PRIVATE LIMITED OPERATING
IN REAL ESTATE INDUSTRY AT MUMBAI
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corpi

orate Persons) Regulations, 2016)

SL.

RELEVANT PARTICULARS

Name ofthe corporate debtor along with PAN & CIN/LLP No.

Sanghvi Land Developers Private Limited
PAN-AAFCS7731J
CIN - U45202MH2001PTC132180

2. |Address of the registered office 98/2, K. R. Mahatre Marg, Reay Road West, Mumbai,
Maharashtra, India,400010
3. |URLofwebsite Not applicable
4. |Details of place where majority of fixed assets are located |Unit 511 & 512 on 5th floor and 601 & 602 on 6th floor off
Sanghvi Square, M.G Road, Ghatkopar (W), Mumbai400086
5. |Installed capacity of main products/ services Not applicable, since it is in the business of Building,
Constructing and Developing Real Estate projects.
6. |Quantity and value of main products/ services sold in last|As per Audited financials for the financial year 2022-23
financial year Quantity—N.A
Value - Total revenue - INR 4.45 Crores
7. |Number of employees/ workmen Nil
8. |Further details including last available financial statements| Can be sought by emailing us at irp.sanghvi@gmail.com
(with schedules) of two years, list of creditors are available
atURL:
9. |Eligibility for resolution applicants under section 25(2)(h)|The eligibility criteria is mentioned in the Detailed
ofthe Codeis available at URL: Invitation for Expression of Interest which can be sought
by emailing atirp.sanghvi@gmail.com
10. |Last date for receipt of expression of interest 09-05-2024
11. |Date of issue of provisional list of prospective resolution|19-05-2024
applicants
12. |Last date for submission of objections to provisional list ~ |24-05-2024
13. | Date ofissue offinal list of prospective resolution applicants |03-06-2024
14. |Date of issue of information memorandum, evaluation|08-06-2024
matrix and request for resolution plans to prospective
resolution applicants
15. |Last date for submission of resolution plans 08-07-2024
16. |Process emailid to submit Expression of Interest irp.sanghvi@gmail.com
Sd/-
Akansha Ashish Rathi

Interim Resolution Professional for Sanghvi Land Developers Private Limited
IP Registration Number- [BBI/IPA-002/IP-N00332/2017-18/10938

Date:24.04.2024 ﬂw RocA

Place: Mumbai

AFA Certificate Number - AA2/10938/02/031224/203073
Registered Address and Email ID with IBBI:

Office No B- 508, Mahaavir Icon Plot No 89, Sector 15,
CBD Belapur, Navi Mumbai, Maharashtra,400614, India
rathiakansha83@gmail.com
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